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CENTRAL administrative
PRINCIPAL BENCH

l\i£U DE LH I

C.P, NO, 73/1995'
in

Q.A. NO. 2565/1990

Neu Oelhi this the 11th day of .October, .1995« .

HON'BLE SHRI N. U. KRI5HNAI\1, ^CT.JNG .CHifVIRMAW
HON'BLE SWT, LAKSHNI- 3JAP1INATHAM, P£«BER,(J)

Tara Singh,
'•^etd, C & y Supdt»,
R/D 4/9 Lai Quarters,
Krishna Nagar, Delhi. ,,, Applicant

( None for the applicant )

-yersus-

1. Shri V, K. Aggarual,
General Manager,
Northern Railway,
Barocla House, Weu Delhi#

2. Shri S, PI, Aggarual,
Divisional Railvjay f'lanagerj
Northern Railuay,
Bikaner, «,» Respondents

( 8y Shri R, L. Dhauan^ Adv/ocate )

OR PER (ORAL)

Hon'ble Shri N, U. Krishnan, Act, Chairman S-

Respondents have filed their reply. No

rejoinder has been filed though the learned counsel

for the applicant uas given time on 22«9,ig95 for

this purpose. The reply reveals that the order of

the Tribunal has been complied with.

2» Notice of contempt is discharged,

' (R-ll( Smt, Lakshmi Syaminathan ) ( N. V. Kfishnah ()
Member (3) Acting Chairman


